NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH o
AHMEDABAD

LA. 2 /2017 & IA 3/17 with
“TP. No 19/397-398/NCLT/AHM/2016(New)
C.P. No. 49/397-398/CLB/MB/2011(Old)

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.07.2017

Name of the Company: Dilip Narpatlal Shah & Ors.
- V/s. - -
Millenium Knit Pvt. Ltd. & Ors.

Section of the Companies Act: Section 397-398 of the Companies Act. 1956 .

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION __ REPRESENTATION SIGN%TURE

?f/tq, L-O‘Lss—ﬁ-rj - iu? i-ﬂ’f{f ¢ T

‘ o R. X Q&
Moo =0 Oboar Ay .
4 PAVAN S G oDIAWAUY ADVOCATS ORI G@INAL W

£
' Przhx—m-f-m‘*---

P ¢TITIONSRRS

e . ORDER

Learned Advocate Mr. Uday Joshi with Learned Advocate Mr. Pavan Godiawala
present for Petitioners no. 1 and 2. Learned Advocate Mr. Navin Pahwa present for
Respondents no. 1 to 3. Learned Advocate Mr. Pratik Jasani present for Respondent
no. 4.

Learned Counsel appearing for the Respondents requested time for final hearing.

1A 3/2017 filed by the Respondents to receive additional affidavit. In that application |
Original petitioner filed reply affidavit. o

Having heard arguments of both sides counsels it is just to consider the additional
affidavit and reply affidavit in the final hearing of the matter.



List the TP 19/2016 and pending IA’s for final hearing on 21.08.2017.
\ Ly

IKKI RAVEENDRA BABU

MEMBER JUDICIAL

Dated this the 26th day of July, 2017.




